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Counsel for petitioner present. Representing counsel for R1 to R3 and RS present.
Counsel representing R7 also present. Counsel for petitioner filed an affidavit
giving proof of service of notice on R9 by way of postal receipts. We arc satislied
with the service of the said notice. No representation on behalf of R9. In the
circumstances, R9 is proceeded ex parte. Counsel for petitioner has filed a status
report that has been provided by R6, the copy of which is provided to the counscel

for R1 to R3 and RS for filing the response to the same. Pleadings are complete

and the matter is posted for final hearing. Put up on 12.01.2017 at 10.30 A.M.

(Ch. Md. Sharief Tariq (K.Anantha P anabha Swamy)

Member (Judicial) Member (Judicial)



